ZI TEM NO 75 REG STRAR COURT NO 1 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Civil) No(s).5216/2006

STEEL TUBES | NDI A LTD. Petitioner(s)
VERSUS
ENG NEERI NG MAZDOOR SANCH & ORS. Respondent (s)
(Wth appl n(s) for c/ del ay in filing SLP, exenpti on from filing cl/c of th
e i mpugned
Judgment , exenption fromfiling O T. and office report ))
Date: 22/02/2007 This Petition was called on for hearing today.
For Petitioner(s)
M. K. Rajeev, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
By way of | ast opportunity, f our weeks’ time nor e is grant ed

prayed for, to conply with the Ofice Report.



If not conplied with, list before the Hon’ ble Judge in Chanbers with

an Ofice Report for default on the petitioner

If conplied with, list before this court again on 4.4.2007 after issuing

notice to unserved respondent Nos. 2 to 18.

(B. Sudheendra Kumar)

Regi strar

rd



